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16.10 hrs. independence still feel in India that

MOTION OF THANKS ON PRESI-
DENT'S ADDRESS—contd,

SHRI INDER J. MALHOTRA: I was
referring to the President's Address
where he says:

“It is a matter of regret that
our relations with Pakistan and
China remain unsatisfactory. We
had hoped that the golemn Decjara-
tion of Teshkent would provide
a basis for the development of
peaceful and co-operative rela-
tions with Pakistan.”

Our main armed conflicts with Pakis-
tar had been over Kutch—to .« hich
reference had been made a little while
ago—and over Kashmir. We hoped,
prayed and worked for better relations
with Pakistan. I should like to ask
one guestion? On what basis have
wce done 507 At what cost have we done
s0” After the Tashkent Declaration
and even recently Pakistani leadars
have been speaking of India in un-
freindly terms. When their foreign
minister. who was leader of Pakistani
delegation to the UNCTAD Conference
went back io Pakistan, he referred
to our Home Minister’s statement and
said: Unless and unti]l Pakistan gets
Kashmir, there wag no question of any
negotiation or having better trade and
comercial relations with India. This
is clear indication of the trend of
thinking of the Pakistani leaders. I
have nothing against the Pakistani
people. 1 know how they are being
oppressed anq suppressed politically
and economically,

Let us have  clear-cut policy to-
wards Pakistan. Let us make a clear
distinction between the approach of
the Jeaders of Pakistan on the one hand
ang of the common people of Pakis-
tan on the other to the Indo-Pakistan
problems. Whoever makes a reference
to Jammu and Kashmir says that it is
an integral part of India. T want to
do a little plain speaking today. If
some people after twenty years of

the majority of the people of Kashmir
have reservations about the  State's
accession to India, I think they are
absolutely wrong. If some confusion
ang doubts had been created in the
minds of the Kashmiri people, it was
due to the confused and weak-kneed
volicy of the Central Government.
Whenever there wasg peace and tran-
quillity for two or three years together
the Central Government started some
kind of negotiations at certain levels
with Pakistan and that acted ag an
unsettling influence on the minds of
the people of Kashmir, They felt that
the Kashmir issue was not settled
because the Government of India
was always prepareg to sit at a table
and talk with Pakistan over Kashmir.

Another important political develop-
ment has taken place in Jammu and

Kashmir State. We welcome the
release of Sheikh Abdullah, In 1947
he gave inspired leadership to the

people of Jammu and Kashmir and he
stood for complete accession of the
State tp the Union of India. At that
time people accepted his leadership
und listened to him .When he left that
rightful path which” he had himself
advocated, the people threw him
away.

Sir, there are certain people in this
part of the country and certain poli-
tical leaders, I would say, who believe
that the only leader in Jammu ‘tand
Kashmir State is Sheikh Abdullah
I can only say this with full respect
for them: that they are not aware of
what Jammu ‘and Kashmir State is,
what the people of Jammu and Kash-
mir are, and what the political situa-
tion there is. Without any fear of
contradiction, T can say this: that the
majority of the people of Jammu,
Kashmir and Ladakh—these three,
main and important divisions cf the
State of Jammu and Kishmir, although
they differ in language, although they
differ in the cultural background, as
far as the accesgion issue is concern-
ed. are, one and all behind this.
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I would only appeal to the Central
Government that, at whatever lerel
with any individua] or with any other
poltical organisation, if they discuss
Kashmir, let them discuss the econo-
mic distress of Kashmir; let us discuss
the unemployment problem which is
existing in Jammu and Kashmir
State; let us discuss the steps as to
how that State can also economically
come at equal level as other parts of
the country are. Why is there always
the discussion about the issue of
accession of Kashmir? Why is there
always discussion about Sheikh Abdu-
1lah's role in Kashmir? Why is there
always discussion about the political
development in that state,

MAGHA 130,

When our Prime Minister said that
there was possibility of gome kind of
adjustment or shift within the Indian
Constitution, to this again the Pakis-
tan Foreign Minister retliated. He
objected. This i another clear indi-

cation as to how for the Pakistani

lesders are prepared to come forward
for improving the relationship with
this country. This is purely an inter-
nal matter; this is purely a matter
which concerns the people of India
and the people of Jammu and Kash-
mir. Pakistan has got nothing to do
with this. I would very strongly urge
upon the Prime Minister that let this
statement of hers be not misunder-
stood and not be confused in any way
or be linked witht improving our re-
lationg with Pakistan. In my opinion,
the rea] issue before us is the oceu-
pied Kashmir. I fail to understand,
and the people of Jammu and
Kashmir also fail to understand why
there is always concern about the
volitical set-up; why there is always
talk about the accession issue, and on
this part of the Jammu and Kashmir
State which is an integral part of
India there is no talk, and there is no
concern about what is happening in
that occupied Kashmir which is still
with Pakistan.

16.20 hrs.

[Mg. DepuTy-SpeAkEr in the Chairl.

Sir, Jammu and Kashmir State is
constitutionally and legally part of
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Irdia, but the grea of occupied Kash-
mir is under Pakistan and the people
of occupied Kashmir are under Pakis-
tan and Pakistan is keeping those
people as slaves by their armed forces.
1 would appeal to those political
leaders in our counfry, who say that
for improving our relations with
Pakistan we must have-a settlement
about Kashmir, that let us have irst a
settlement ‘about occupied Kashmir
and then, unite both parts of Jammu
and Kashmir State and, then, if there
is any kind of any other sett'ement,
the people of Jammu and Kasamir
would be willing to go along with the
people of other parts of the country
to solve the issue if ever there will
be any other issue at all. \

1 know very well the conditions in
occupieq Kashmir. Not a single local
man of that area has been recruited
to that local administration which is
being run by Pakistan, and the offi-
cers are being sent either from the
Frontier Province or from the Pun-
jab. Why? Because even the people
of occupied Kashmir, as the peop'e of
other parts of Pakistan, are fed up
with the dictatorship of Ayub. With

regret 1 say that in this country
nothing has been done about the
sufferings of the people in occupied

area of Kashmir. After the Tashkent
Declaration, we made friendly gestures
to improve our relations with Pakis-
tan, but Pakistan doubled its armed
forces and air force, It went all over
the world to buy armament. At pre-
sent Pakistan has got very friendly
relations with communist China and
there is no fear from China to Pakis-
tan at this moment. Therefore, obvi-
ously Pakistan is having some sinisteT
designs against India as in 1965. After
the signing of the Tashkent Declirs-
tion, there has not been a single day
when infiltration from Pakistan has
not taken place into Jammu and
Kashmir. Under these circumstances,
1 do not see what useful purpose this
Tachkent Decloration has served or is
going to serve in future.

Our complaint before the UN is
pending. I would say that the UN
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observers have time and again provad
absalute failures. There hag not been
a single instance where they have
been effective in maintaining peace
on the cease-fire line. The people of
Jammu and Kashmir very strongly
object to the presence of these foreig-
ners in the territory of Jammu and
Kashmir, because we have a fear that
they connive with Pakistani officers
and pass on military information to
them. That is why they have become
a constant threat to the security of
that State.

Again we have said that we should
have peaceful co-existence with China
and improve our relations with her.
I fail to understand this. On our
part, we always say, “You come and
be our friend”. But the country to
whom we make thiz offer always
shows us the gun. How long are we
going to make such friendly gestures?
Do we mean that we have forgotten
about the territories which have been
forcibly occupied by China?  This
nation will not rest till China and
Pakistan are driven out from every
inch of the soil of India which they
have occupied.

Coming to the langwage issue,
Jammu and Kashmir State is also a
non-Hindi-speaking State, We want
that our national language should
flourish more speedily and in a peace-
ful and cordial atmosphere. T would
make an appeal to the Central Gov-
ernment. Ag far as regional langu-
ages are concerned which have ump till
now not been included in the Eighth
Schedule of the Constitution, those
languages should be included. Here
I would like to demand that Dogri
and Rajasthani should be included in
the Eighth Schedule of the Consti-
tution.

With these words, Sir, T would like
to conclude and once azgain tell this
hon. House on behalf of the people of
Jammu and Kashmir that they are one
with the people of other parts of
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to see thiat in future they will never
be betrayed and their future wiil
always be guided well.
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ofa &, gafae 3w 2w 51 wr fFar
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gen A ug g R oogw aww gl
Qe WX gL AIF A9 FT v
2 ga AT A & 9 ¥ w9
TEE WM, FE 9T 30 WA FG 0K
40 HIS FT BEAT TIAT £ AT 97 faw
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qEOF AF AT AER ® g
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